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fl' THE CucfltAj, ADMmISTRATWE TRIBUNAL : HYDERABAD BENCH 

AT HYDERABAD 

O.A.No,98/94 	
Date of Ofder: 14.2.94 

BETNEEN; 

Shri. G.C.Sharma 	 - 

A N D 

The Project Director, 
Directorate of Rice Research, 
Rajendranagar, 	 - 
Hvder' 
The Chairman, 
Farm Management Committee, 
Directorate of Rtce Research, 
Rajendranagar, 
Mderabad. 

Applicant. 

-. Resppndents. 

dounsel for the Applicant 

Counsel for the Respondents 

Mr.V.Venkateswara Rao 

Mr.Gjarameswara Rao 

 

CORAN; 

 

HON'BLE Mr.V.NEELADRI RAO : VICE-CHAIRMN1 

_...- .&tflGAã&AJM4 I MEMBER (?.DttL) 
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O.A.NO. 98/94 

bflJEeJ!i 

(AS PER 1-TON'BLE SHRI JUSTICE V.NEELLADRI RAO, VICE CHAIRMAr) 

Heard 5hki V.Venkateswara  Rao, learned counsel 

for the applicant and Shri. G.Parameswara Rao, learned 

standing counsel for the respondents. 

This OA was filed praying for quashing the Office 

OrdarMe.--- it'' 
holding it as illegal, arbitrary, malafide, unconstitutional 

and without jurisdiction and for such other reliefs that 

may be granted. 

Shrj V.Venkateswara Rao, learned counsel for the 

applicant submitted that the applicant is not preEsing 

this CA. 

Accordingly, this CA is dismissed as withdrawn 

at the admission Stage. No costs. 	\ 

NGAJAW (v.rEEu4DRI RAO) 
MEMBER (ADMU.) VICE CHAIRMAN 

DAtED: 14th Pebruary, 1994. 
 

puty Registrar(J).C. 

IC 
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1. The Project Director, Directorate of Rice Research, 
Rajendranagar, Hyderabad. 

2 • The Chairman, Farm Managepent Committee, 
Directorate of Rice Research, Rajendranagar, Hyderabad. 

One copy to Mr.v.venkateswara Rao, Advocate, CAT.Hyd. 
One copy to Mr.G.Parameswara Rao, Sc for 1JR, CAT.Hyd. 
One copy to Library, CAT.Hyd. 

6, One Spare copy. 
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